
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
JJJ

To

!

The Pr. District & Sessions Judge,
Jammu/ Samba/Kathua/Udha mpu r/
B h a derwah/Kishtw a rlRa m b *r n /Il easi/Raj o u ril
Poonch/ s rinaga rlBa ra nr u ll r /A n rr ntnagipu lw a ma/shopian/
B u d ga m/Kulga m/B a n dip o ra / l( u p rv a ralG a n d e rbal/
Leh/Kargil.

Datecl: Ob- /a - fut+

Yours faithfully,

Dncl:

Subject: Implementation of resolutions adopted in the chief
Justices' Conferenceo 20 I 6.G;k^$ia^sta^e 

4
Sir,

Kindly find enclosed a oopy of the format annexed hereto

regarding the subject cited above. In this regard, I am to request you to
furnish the details for the quarte, lrty to septem ber, 2017 as per the

format by or before 10tl' oct, z0ll positively, for onward transmission

to the Secretary General, Stqrrr-me Court of India. The said information

be furnished to this office on Bx numbers 0lg4-2s0663g12506636.

Matter may be treateclis most urgent.

Q f t-"^tt-t1

N,, P4 g o+- >1f riA/



IC, Details of Court Flalls under Construction:

A, Details of Owned Court Halts:

s.
No. As on Of,fO:OfZ

1, Numberorsffi
ffici court
Halls

2.

3. rurat l\umper oI Owned Court.Halls
in the State

B. Details of Court Halls on ttent:
s.
No. As on 01.10.2017
1. Numberof coffi

less than 1 year
2. Number of Court mlls on Rent for 1

3 years
3. Number of Courl Halls on Rent for L

5 years

4. Numberofcffi
10 years

5. Number of Court Halls on Renti for
more than 10 years

6. Total Number of court t-tatts iiir nent

s.
No.

As on 01.f0.2O17

1. Number of Court Hails tfrat frave
been under Construction for less
than 1 year

2. Number of Couit Hatts ttrat trave
been under Construction for L-3
years

3. Number of Court HalG that have
been under Construction for 3-5
years

4. Number of Court Halls that have ,
been under Construction for 5-10
years

5. Number of Court nalts tfrat fraG--
been under Construction for rnore
than 10 years

ffialtsr:hatare
under Construction

6.

I

I

i
i
I

I

I

I

I

I



D. Details of Owned Court Complexes:

s.
No,

As-on Ol.1O .2017

1 Number of Self-Owned Court Complexes

2. Number of Government -Ownecl Court
Complexes

3. Total Number of Owned Court
Complexes in the State +

E, Details of Court Complexes on Rent:

s.
No.

As on 01.10,2017

1. Number of Court Complexes on Rent for
less than 1 years

2. Number of Court Complexes on Rent for
1-3 years

? Number of Court Complexes on Rent for
3-5 years

4. Number of Court Complexes on Rent for
5-10 years

5. Number of Court Complexes orr Rerrt for
more than 10 years

6. Total Number of Court Comple;es on
Rent

F. Details of Court Complexes under Construction :

S. No. As on 01.10,2OL7

1. Number of Court Complexes that have
been under Construction for less than 1
year

2. Number of Court Complexes that have
been under Construction for 1-3 years

3. Number of Court Complexes that have
been under Construction for 3-5 years

4. Number of Court Complexes that have
been under Construction for 5-10 years

5. Number of cour[ c eIiilt hare
been under Construction for- rrrore than
10 years

6. Total NumbEi oF Couit Corrrlu*"r Lt,rT
have been under- Construction. .

l
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'G. Details Regarding Up-gradation of Cou.rt Complexes:
S. No. As on 01.1O.2OL7

1 Number of Court Complexes which are
d ifferently-a bled friendly

2, Number of Court Complexes tlrat are
renewable energy enabled

a) Number of Court Complexes that arerat
least 25olo renewable energy eifablecl

b) Number of Court Complexes that are at
least 50o/o renewable energy errablecl

c) Number of Court Complexes that are at
least 100o/o renewable energy enabled

d) Total

H. Details of owned Residential Accommodation for Judicial
Officers:

L Details of Residential Accommodation on Rent:

S, No. As on OL.LO,TOL7

1 Number of Self-Owned Resiclential
Accommodation

2. Number of Government -Owned
Residential Accommodation *

3. Total Number of Owned Relidenfral
Accommodation in the State

S. No. As on 01.10.2017

L, Number of Residential Accommodation
on Rent for less than 1 year

2, Number of Residential Accommodation
on Rent for 1-3 years

3. Number of Residential Accomrnodation
on Rent for 3-5 years

4. Number of Residential Accomrnodation
on Rent for 5-10 years

5. Number of ReslOentiat acco,.lr njoOaiiun
on Rent for more than 10 year.s

6. Total Number of Residential ,
Accommodation op Rent *



i 3. Details of Residential l\ccommodation under
Construction:

S. No, As on 01.1O.2O17

1. Number of Residential Accomrnodation
that have been under Constrtrction for
less than 1 year

2. Number of Residential Accommodation
that have been under Construction for
1-3 years

3, Number of Residential Accommodation
that have been under Construction for
3-5 years

4. Number of Residential Accommodation
that have been under Construction for
5-10 years .

5. Number of Residential Accommodation
that have been under Construction for
more than 10 years

6, Total Number of Resiclential
Accommodation u ndei Cotrstruction


